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Autonomy to the States 

369. SHRI S. S. SURJEWALA: Will the   

Minister  of  HOME  AFFAIRS  be 

pleased to state: 

(a) whether Government propose to 

provide more autonomy to the States in the 

matter of administration, financial affairs and 

political matters, if so, the details thereof; and 

(b) whether Government propose to bring 

a legislation to incorporate the measure for 

autonomy in the functioning of the State 

Governments during the current session of 

Parliament? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

MOHD. MAQBOOL DAR): (a) and (b) The 

recommendations of the Sarkaria Commission 

on Centre-State Relations relating to the 

legislative, administrative and financial 

matters, etc. are being considered by the Sub-

Committee appointed by the Inter-State 

Council. The Sub-Committee has so far 

considered 190 out of 247 recommendations. 

The remaining recommendations are yet to be 

finalised by the Sub-Committee. After 

consideration by the Sub-Committee, these 

recommendations will be placed before the 

Inter-State Council for consideration. The 

views of the Inter-State Council, thereafter, 

will be submitted to the Government for its 

consideration and decision. 

 

 


